
 

 

 

 

 

 

 

  

 Sd/-
 Ranjana Singh -representing
Date: 1st August 2026 Beleyur Resolutions Private Limited (IPE)
Place: Bengaluru Resolution Professional of
 Positive Housings Private Limited 
 Address: ‘Shreevathsa’, 428, 19th B Cross, 
 3rd Block, Jayanagar, Bengaluru - 560011
 Tele: 080 4132 4113; Phone: +91 94481 46963
 Email: cirp.positivehousings@gmail.com

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR 
POSITIVE HOUSINGS PRIVATE LIMITED ENGAGED 

IN REAL ESTATE BUSINESS
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India 
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. Name of the corporate debtor and CIN POSITIVE HOUSINGS PRIVATE 

LIMITED
(CIN: U70101TN2005PTC131430)

2. Address of the registered office New No.63, GN Chetty Road, T 
Nagar, Chennai - 600017 Tamil Nadu

3. URL of website NA
4. Details of place where the majority of fixed 

assets are located
Mylapore, Chennai.

5. The installed capacity of main products 
(Annual Production Capacity in Metric Ton)

NA

6. Quantity and value of main products/ 
services sold in the last financial year

NA

7. Number of employees/ workmen NA
8. Further details including the last available 

financial statements, lists of creditors, and 
relevant dates for subsequent events of the 
process are available at:

Can be sought by sending a request 
to Resolution Professional at cirp.
positivehousings@gmail.com

9. Eligibility for resolution applicants under 
section 25(2)(h) of the Code is available at:

Can be sought by sending a request 
to RP at: 
cirp.positivehousings@gmail.com

10. Last date for receipt of expression of 
interest

18.08.2026

11. Date of issue of provisional list of 
prospective resolution applicants

25.08.2026

12. Last date for submission of objections to 
provisional list

31.08.2026

13. Date of issue of final list of prospective 
resolution applicants

07.09.2026

14. Date of issue of information memorandum, 
evaluation matrix and request for resolution 
plans to prospective resolution applicants

08.09.2026

15. Last date for submission of resolution plans 08.10.2026
16. Process email id to submit EOI cirp.positivehousings@gmail.com
17. Details of the corporate debtor’s 

registration status as MSME
NA



 

 

 

The Public announcement inviting EOI to submit Resolution plan was 
published in the following newspapers on following dates: 

 

On  03.08.2026 
• The New Indian Express (English) – All Tamil Nadu Editions  
• The Hindu Tamil (Tamil) – All Tamil Nadu Editions 

 
On  04.08.2026 

• Indian Express (English) - All Editions 
• New Indian Express (English) - Bangalore, Hyderabad 
• Business Standard (Hindi) - All Editions 

 


